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CENTRaAL ADMINISTRAT IVE TRIBUNAL
PRINCIPAL BENCH: N&£W DELHI .

0 ef o0 .449/96
New Delni, this the 8th day of July, 1996
Hon'ble &mt. Lakshmi Swaminathan, Fember {3)
Shri A.Ke fuku,

Senior administretive Officer,
Central Stores, AIR,IP Estate,

New Qelhi. “ee. Applicant
By advocates: Shri ashish Kglia
Use

Union of India,
through

1« The Director Géneral,
AIR akashvani Bhawan,
Hew Delhie

l2' shr i AeS, Baig,

Administrative 0fficer,
Radio Kashmir, : _ '
-&rinagar, e« Respondents

By Advocates: Shri P.H. Ramchandani, Sr. Counsel

O RDE R (BRAL)

Shri Ramchandani,Sr. Counsel has handed over a

copy of ths flemorandum No.SECS-1(2)/92-5/2624 deted 14.6.76
passed by the respondents - All India Radic by which the
applicant Shri peKe. Muku, Senior Administretive Officer has
been relisVed of his duties at New Dslhi with instruction

to report for duty to the Station Director, Radio Kzshmir.
By a further lstter deted 4.7.96 éddresSed to the learned
counsel, the respondents have also stated that the applicant
hses already joined Radio Keshmir,Srinegar. The memo. dsted

14.6.76 and the letter dated 4.7¢96 have hesn taksn on record.

2. In view of the above, this 0.8. has now become
infructucus, as the relisf sought for in the applicetion for
direction to Respondent No.] to implemsnt the order dated

151195 hes already besn implemented oy the zforesaid ordars.
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accordingly, the 0.A. is dismissed as infruchtucus.



